GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN POVERTY ALLEVIATION

RAJYA SABHA
UNSTARRED QUESTION NO. 3222

[bookmark: _GoBack]TO BE ANSWERED ON MARCH 30, 2017

PROGRAMMES FOR REMOVAL OF SLUMS  

	NO. 3222
	SMT. JAYA BACHCHAN:


Will the Minister of HOUSING AND URBAN POVERTY ALLEVIATION be pleased to state:

1. the details of programmes introduced by Government for the removal of slums in India, during the last three years, year-wise; 
1.  whether Government has achieved its target by successfully implementing the programmes and if so, the details thereof; 
1.  whether Government is taking any steps to bring in effective laws and policies to handle large scale migration from rural areas, slum rehabilitation, etc. in the country; 
1.  if so, the details in this regard; and 
1.  if not, whether Government is contemplating any further steps to tackle these issues and if so, the details thereof?


ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HOUSING & URBAN POVERTY ALLEVIATION
(RAO INDERJIT SINGH)
****
(a) & (b):	‘Slum’ and ‘Housing’ are State subjects and it is the responsibility of the State/UT Governments to frame policies and programmes for addressing the issues on removal/redevelopment of slums. 

Central Government has introduced the Pradhan Mantri Awas Yojana (Urban) -Housing for All {PMAY (U)-HFA} on 25.06.2015 for extending central assistance to States/UTs for providing houses and related civic amenities to urban poor including slum dwellers. Under PMAY(U) as well as under the earlier schemes of Jawaharlal Nehru National Urban Renewal Mission and Rajiv Awas Yojana {since subsumed in PMAY (U)}, 14,32,341 houses have been sanctioned for slum redevelopment of which construction of 11,18,025 houses has been completed so far.

(c) to (e): Government has formulated appropriate policies and programmes regarding creation of infrastructure, generation of adequate livelihood opportunities, construction of houses etc. to tackle rural-urban migration and slum rehabilitation. Under PMAY(U), slum rehabilitation is an important component to enable States/UTs to formulate and approve suitable projects in this regard. Further, the Ministry has constituted a Working Group on Migration to deliberate on the “Impact of Migration on Housing, Infrastructure and Livelihoods”. The report which has recently been submitted by the Working Group deals with aspects related to various sectors and different Ministries. 
****
